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(b) Whenever investigation of such cases
substantiates that the passports were
fradulently obtained, necessary action is
taken under the Passport Act 1967.

Indians in Eistwhile States of USSR

2087. SHRIT. VENKAT RAM
REDDY:

DR. SHRIKANT RAM-
CHANDRA JICHKAR:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) what is* the number of Indians at
present in various States which constituted
the erstwhile USSR;

(b) whether Government ascertained the
difficulties being faced by them; and

(c) if so, what is being done in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R. L. BHATIA); (a) The number of
Indians in various States of erstwhile USSR
is given in the enclosed Statement. (See
below).

(b) and (c) The Government maintains
regular contact with the local Indian
community  through Indian  Missions.
Whenever any difficulty {s faced by them it
is taken up with the local Government for its
redressal.

Statement -
The numbers of Indians in various states
of ersewbile USSR,

1. Armcpia . . 350
2. Azerbazan . . 45
3. Bealarus P 100
4 Estonia . . N.A.
5. Georgia -. . 150
6. Kazikhitan . . klil
7. Kyrgyzsstan « 124
8. Latvia ... 0
9. Moldova . S NLA
10. Russia . .7 4,200
11. Tadzhikisian . 30
12. Turkmenitaa . - 123
13, Ukraine . . 1,600
4, Uzbckistap . . 70
Ho Litawia . - mo
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